SLP(C)... 8236 OF 2003

| TEM No. 10 Court No. 4 SECTI ON XVI |
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Cvil)...8236/2003
(From the judgenent and order dated 17/03/2003 in RP 718/03
of The NATI ONAL CONSUMERS DI SPUTES REDDRESSAL COVM SSI ON, NEW DELHI )
H U D A Petitioner (s)
VERSUS
RAJ KUMAR RATHI Respondent (s)

I.A'1 (Wth Appln(s). for c/delay in filing SLP )
(Wth Ofice Report )

Date : 26/09/2003 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE DORAI SWAMY RAJU
HON BLE MR, JUSTI CE AR JI T PASAYAT

For Petitioner (s)M.Satinder S. @ulati,Adv.
Dr. Kai | ash Chand, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Del ay condoned.
| ssue noti ce.

Interimstay confined to the grant of interest in excess of
12%

(Vijay Aggarwal) (N. K. Gandhi )
COURT MASTER AR- cum PS



